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industries with imported plant and duties
raised by 57-5% by devaluation; and

(c) if so, how they propose to prevent their
higher cost of production influencing the
.older production ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED) : (a) to
(c). The information is being collected and
will be laid on the Table of the House as
carly as possible.

MAHALAKSHMI TEXTILE MILLS,
BHAVANAGAR

2840. SHRI P. M. MEHTA : Will the
Minister of COMMERCE be pleased to
state :

(a) whether it is a fact that Mahalakshmi
Textile Mills, Bhavanagar in Gujarat has
been financially very weak and has not only
not paid the workers’ wages and provident
fund contributions worth lakhs but adminis-
tratively also it has become so incapable that
it has reached the stage of closure; and

(b) if so, whether there is any proposal

under consideration of Government to take
over the Mills.

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (snm
MOHD. SHAFI QURESHD : (@) It is a
fact that the financial position of the Maha-
lakshmi Textile Mills, Bhavanagar, has been
deteriorating for some time.

(b) The question of appointing an Tnvesti-
gation Committee under section 15 of the

Industries (Development and Regulanon)
Act, 1951, to look into the affairs of the mill
is under active consideration.

1221 hrs.

RE: QUESTIONS, CALLING-ATTEN-
TIONS-NOTICES ETC.
MR. SPEAKER : Now, calling attention-
notce. Shri Jagannath Rao Joshi.
=it SR T W (W)
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MR. SPEAKER : That cannot be raised

as a point of order. Let the hon. Member
resume his seat.

o Hieg FAT : F T AT TEATE
& ag sev ga e e fraw & o=
i T # fear mr ) o fawa
g Ty

MR. SPEAKER : What the hon. Member
says will not be taken down.

SHRI MOLAHU PRASAD®: ..
ot wyg fawd (X : AT TREw
F we faF &, sy I I fed o =@
IAE IR F AT 9T E
MR. SPEAKER : But it cannot be rais-
ed now. Suddenly if he raises it here in
this manner, how can 1 answer ? Tho
of questions are coming up, and could the
Speaker possibly know which question is
comirig and which question is not com-
ing ?
OBITUARY REFERENCE
(SHRI SENAPATI BAPAT)

SHRI NATH PAI (Rajapur) : Before you
proceed to the next item, may I make one
submission ? The Leaders of all the O pposi-
tion Groups had made a request to you....

MR. SPEAKER : Let him not raise it
here.

SHRI NATH PAI : You should show us
the courtesy of replying to us.

Would you please hear my complaint ?
1 wotld not go into the matter. A letter

MR. SPEAKER : It is not proper to raise
it Tike this.

SHRI NATH PAI : If you are suggesting
that I am domg anythmg improper, then you
are not fair to me. I am only asking you a
question. The Leaders of all the Opposi-
tion Parties had written to you a letter.
We have not even got an acknowledgment of
what your intention is. Is it wrong fo ask
what you proposé to do ? For you to suggest

12.23 Not recorded.
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that my seeking for your ‘guidance in this

matter is improper is, I think, a little unfair

MR. SPEAKER : Would he kindly per-
mit me to say one thing ?

SHRI NATH PAI : Very much so. Who
can stop you ?

MR. SPEAKER : The point is this. Any
condolence resolution to be placed before
the House is moved from the Chair. We
took a decision on this matter and even if
some leader of India was not a Member of
this House, we did make a reference to bis
death here, as for instance, in the case of
Master Tara Singh. But when several
names are proposed to the Speaker, I think

SHRI NATH PAI : We referred only to
Senapati Bapat.

MR. SPEAKER : I did not want to men-
tion names. It is not good to mention
names. That is why I am avoiding any
names being mentioned here. It is not at
all proper. It should be mentioned only
after we discuss the matter. It is not as
though there is any controversy about it,
because the persons are dead and they are
not living. I thought that it was the discre-
tion of the Speaker to move it from the
Chair. If anyone writes to me that that
discretion should be taken away from the
Speaker, I would like this House to give that
discretion to somebody else. I have no
objection. I am not the highest agency;
the House is the highest forum; if the dis-
cretion is to be with the Speaker, then that
discretion must be with the Speaker. Or
else, 1 would leave it in the hands of the
House, so that they may appoint a committee
or do something eclse, so that in future, the
Speaker would not be put in the embarrass-
ing position of taking a decision and then
somebody else trying to change it. This
controversy need not be there. I am not at
all anxious to have this discretion. I do not
want to quarrel particularly with persons
who are no more with us in the world, and if
the House thinks that the discretion should
not be there with the Speaker, I, for one,
would be absolutely at one with the House,
and let the House appoint a committet and
then take a décision. But if the discretion
is to be with the Speaker, then, after the
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Speaker has taken a decisfon, if it is"said
that it should not be done in that manner
then. I am helpless....

SHRI NATH PAI : Am I to understand
that you had taken to decision ? This is
really unfair to me and to the House also,
and it must not be made to appear that
deliberately on such solemn occasions  as
this we are either trying to defy your autho-
rity or trying......

MR. SPEAKER : Where is the authority
here ?

SHRI NATH PAI : The authority is very
much there. When you say that when the
Speaker has taken a decision it should be
respected, I am at one with you. But I am
afraid you give me an impression and also
to those who called on you that you woilld
like to discuss the matfer. Now, for you'to
say that a decision was taken which is being
challenged. Again, I think, is not proper. ...

MR. SPEAKER : Dr. Ram Subhag Singh
has communicated it to him.

SHRI NATH PAI : He —ever accémpa-
nied me. The hon. Minister nuv. ' “menr-
tioned anything to us. When all of us had
sent this letter to you we thouglit that
you would agree. There are few révolution-
aries of that calibre left in this country.

I do feel very strongly that this House is
not built by Mr. Charles Layton or Mr.
Baker, but basically this House has been
built by men like Senapati Bapat who are
our great patriots, and we are only sitting
here, and we only honour ourselves and
show how great is our heritage and respom-
bility, by secking an opportunity to
down in reverence and homage to such great
men. Government had conveyed to me
that they would agree, and I think the hon.
Prime Minister also was coming, 1 think,
with a ready speech to join the others. But
I do not know what has happened.

We do not want to embarrass you. The
discretion should be normally with you.
but I think we assisted you in suggesuu
that when the letter was signed by every
recognised party or group, Government
should agree and the hon. Minister of
Parliamentary Affairs also should agree. I
thought that they had agreed.

Nobody is trying to embarrass you.
But I think you never gave a decision. I
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[Shri Nath Pai]
would like, therefore, that this matter may
be thrashed out.

MR. SPEAKER : May I hcar from the
hon. Minister of Parliamentary Affairs ?

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND COMMUNICA-
TIONS (DR. RAM SUBHAG SINGH) :
I fully endorse your idea that discretion
must be with you.

As regards our respect to the departed
soul, we are at one with Shri Nath Pai,
and we have the highest respect for him,
and I also pay my homage to him.

Once you had told me, I think, the day
before yesterday, that you had conveyed
your idea to Shri Khadilkar, then and there
1 had dropped the matter and conveyed that
decision to the hon. Leader. Yesterday,
you, Sir, also—whatever be our feeling—
had told Shri Nath Pai that the Speaker had
taken a decision.

MR. SPEAKER : Anyway, let him say
wh ic-wants now.

SHRI SURENDRANATH DWIVEDY
(Kendrapara) : I want to say only one word.
1 was also present when the hon. Minister
of Parliamentary Affairs came over here.
He did not say that the Speaker had taken
a decision but he had intimated that he
would consider such a proposal, and that the
matter was not closed.

MR. SPEAKER : Senapati Bapat was a
great leader. After all, his services and
sacrifices are second to none in this country.
He suffered terribly, I do not know for how
many decades; 1 think, before many of us
were born he began suffering for the cause

of the country. ...

SHRI HEM BARUA (Mangaldai) : Be-
fore all of us were born.

MR. SPEAKER : I completely associate
myself with thc sentiments expressed by
Shri Nath Pai and the hon. Minister of

- Parliamentary Affairs, and let us convey

our homage and respect to the departed soul
to his bereaved family. Let not the hon.
Member think that I am in any way less in
my expression of my respect for that great
leader. Here and now, I associate myself
with the sentiments expressed by the Mem-
bers of this House.
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SHRI NATH PAI : Now that you have
spoken for the House, I would also join
you. I hope you will be good enough to
give us some time. As we expected of you,
you have taken the initiative now in paying
our homage. We do not want to make long
specches now, but we also want to join you
in paying our homage.

MR. SPEAKER : Shri Ranga.

SHRI RANGA (Srikakulam) : This has
caused some embarrassment to you needless-
ly. As you have said, you are second to
none in your respect for Senapati Bapat.
All of us are also at one with you in bemoan-
ing the death or the passing away of this
great veteran in our Bational struggle for
freedom. We have great respect for him.
In the course of his long life, he had to
champion certain causes which do not meet
with the approval of some of us on this side
and on that side. Nevertheless, we are all
beholden to him, and we are grateful for the
services that he has rendered, and we join
you in mourning his death.

=t FoRm W (Ifeol faedt) -
AR AZY, A TEEAAT TH X 1947
AT #, IR TN d AU F
FEey i 7 Iow afeE fgd ) 9
¥ T A A A I | L H I
¥ 3o 31 3© faor Wit frem | R aga
¥ AW W@WE, A AT F I W AR
AT Eadaar #1 THIG #7 A9 § 98
T 51T 9 ¥ P g9 ¥ fawr e
&, a1 TTTfaE §9 ¥ g W FY IqET
79 qar 1 danfa ama 37 wf-
wifEl & ¥ 4, ad swar . fa=w,
X FEWET, IEAGT AEE AR
FER wafag o § 1 ST AR ¥
afarl ¥ g0 & 919 g7 w@ae § AR
T AF AT H 33 gu €1 3 fam
wE A e s R § Y
I3 JHT AR e ¥ fow ww w71 faww
21 # AR 3T @ Fmfa g #@
oY sgtefa sifaa wa &1

SHRI SEZHIYAN (Kumbakonam)

On behalf of the DMK, I join you and the
other leaders in paying our homage to the
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great patriot and revolutionary, Senapati
Bapat. It is due to the enduring efforts of
such a patriot and revolutionary that India
was able to attain its dignity in the comity
of nations, and also the well-cherished free-
dom for our country. As one belonging
to the DMK, and as a democrat, I pay very
sincerely my homage and respect to the
departed leader.

SHRI H. N. MUKERIJEE (Calcutta
North-East) : It requires no special words
from me but it goes without saying that
Senapati Bapat was a legend in this country;
not only in Maharashtra but in other parts
of the country, his memory will be cherished
and as a person who dedicated his all to the
struggle for freedom. On behalf of the
Communist party of India, I associate my-
self with the sentiments expressed by you and
others in this House.

it 7y ford (F01R) - o Wy,
AT &Y 7= F & I ARG E—
@& g wif & g @) gad
afgas it A g | ¥ a7 § A
FTX Y I I FrgwT A1 R FAHY
e 31 ¥mfa ao@ gfeard
Wi S 9T W 99F I
# A9 I F A Y AT A A A
I srgtafa sfva Fzar g 1

SHRI A. K. GOPALAN (Kasergod) :
Mr. Spcaker, Sir, on behalf of my party,
I pay my humble homage and respect to the
great patriot and revolutionary, who
fought for the freedom of the country long
before the national movement took shape.

SHRI NATH PAI : Mr. Speaker, Sir, I
join my celleagues from the other parties
in paying my homage to Senapati Bapat,
and I have listened to the senti eXpress-
ed by you, Mr. Speaker. At a time when
people were beginning to look upon the
British occupation in this country as a
divine dispensation, there was a small band
of courageous souls who came forth not in
India but in the lion’s den, that is, in England
itself, and pricked the bubble that British
rule was wanted in this country. It requir-
es an extraordinary courage and vision to
declare this faith in Indians’ ultimate libe-
ration. Senapati Bapat belonged to the
small band of valiant soldiers who lit the
path of India’s struggle to freedome.
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It is true that he belonged to the other
school who believed that in the emancipa-
tion of our country we are free to the choice
of our means. That was his conviction and
he adhered to it. But under Gandhiji, when
the nation turned to the path of Satyagraha,
Senapati Bapat was among the greatest of
Satyagrahis that India produced. There
was no movement since 1903 till our libera-
tion in which Senapati Bapat did not play a
prominent role. Never did a man contri-
bute or seldom perhaps a man did contribute
so much to our freedom and expected so
little from it.

After the liberation of the country, his
only concern was the uplift of our people
and his only occupation was the Upani-
shads. It is something very rare that at the
age of 76 the call of freedom was irresistible
for him and he went in response to the call
of the suffering people of Goa. He was
brutally assaulted. His CHOTI, hair, was
pulled out. He came bleeding to Belgaum
with not a word, either of protest or wanting
in sympathy; he was just smiles. I think
he was a combination of a scholar, soldier
and saint, and as I said, it is to this gene-
ration that very largely we owe our free-
dom.

1join in all humility in paying our homage
to this great soldier of our freedom struggle.

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN) : Sir, I associate
myself with the feelings expressed by all the
leaders of the political parties here in this
House. Senapati Bapat was fondly known in
Maharashtra as “Tatya”, an elderly person
who was as if a member of every family.
His life, if I can used a Sanskrit word for it,
was YAGNA, what you call sacrifice.
From the student days to the last, it was a
continuous YAGNA for him. In the early
days of the freedom struggle, he belonged
to that group of yougmen, and not only as
a student in India but when he went abroad
as a student of philosophy, he dedicated
himself to the cause of independence.
From that moment on wards, it was nothing
but a dedication for the cause of India.
Though he believed in the terrorist philoso-
phy at that time. I have never come across
a person who really believed in the philo-
sophy of love more than him. To the
last, he was living the life of another child.
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[Shri Y. B. Chavan]

He fought against the Britishers; he fought
against any injustice but he was never
hitter against anybody. I entircly agree
with Mr. Nath Pai that he was a very pleas-
ing combination of a scholar, a patriot and a
seint. We pay our respectful homage to the
departed soul.

MR. SPEAKER : May I request the hon.
members to stand in silence for a short
while ?

The Members then stood in silence for a
short while.

SHRI J. B. KRIPALANI (Guna) : Sir,
having paid our homage to the great patriot,
1 want to enquire about something regard-
ing our conventions in this respect. I re-
member on the demise of our friend, Shri
Syama Prasad Mukherjee, the Speaker had
said that only he would say whatever he has
got to say in paying homage to that great
patriot and subsequently it was only the
Speaker who spoke and nobody else. Then,
on the demise of our beloved Prime Minister,
this convention was not observed and the
leaders of various parties were allowed to
pay their homage. 1 want that you, in your
judgment, should indicate what shall guide
us in these matters in the future. I am
afraid at the time of Shri Syama Prasad
Mukherjee’s death, it was considered that
somebody might say something controver-
sial and so the Speaker, at that time, in his
wisdom, declared that in future this would
be the convention to be followed. I would
like to know what would be the procedure in
future,

MR. SPEAKER : After all, it is very well-
known that condolence resolutions are
moved from the Chair. There is absolutely
no controversy about it. Unfortunately,
I do not want to express my views again
because I am a little disturbed.  If the leaders
of parties write to me about a small
matter, how can a Speaker say “No” to it?
He is placed in a very embarrassing posi-
tion. If the Leader of the House and the
leaders of the opposition agree, it would be
a very bappy position for the Speaker.
Otherwise, he is put in an embarrassing
position. I wanted to pay my homage to
the departed leader. Though it was not in
the agenda, I agreed to it.
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Smuggling of Pulses etc.

to Pakistan (C.A.)

So far as the point raised by Kripalaniji
is conerned, let us not discuss it here now.
I would look into all the facts, how many
spoke, who spoke, etc. If the House wants
that the Speaker should take a decision in
future, I will take the decision. Or else, if
any letter is written to me, I will forward it
to the Leader of the House and then the
Leader of the House and the leaders of the
opposition can sit together and take a
decision. After all, I belong to all of you.
1 do not belong to any one group. I want
to create that confidence in all sections of
the House that I belong to all of you. I
should not be put in an embarrassing
position.

About the point raised by Kripalaniji,
let me see the records as to who spoke and
what happened on that occasion. Let us
not discuss it now here.
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12.40 hrs:
CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

ALLEGED LARGE SCALE SMUGGLING OF
Puistes AND OtHER FOODGRAINS TO
CHINA AND PAKISTAN THROUGH THB
EASTERN BORDERS OF INDIA

§t sEe T W (We)
FeqE wReT, § Afadradig aiF a5
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Ty ¥t =71 s feaman g o smAT
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THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
GOMMUNITY DEVELOPMENT AND
OCOOPERATION (SHRI ANNASAHIB
SHINDA) : Government of India have seen
some reports appearing in the press to the
effect that according to the Madhya Pradesh
Foodgrains Dealers’ Federation there has
been large scale smuggling of pulses from
the eastern border of India into China and
Pakistan. No report to this effect, however,
has so far been received from any of the
State Governments. The State Govern-
ments have been asked to inquire into the
matter and report the correct position.



